
 12/3/2018

 Sixteenth  Loksabha

 an>

 Title:  The  Minister  of  State  in  the  Ministry  of  External  Affairs  laid  a  statement  correcting  reply  to

 Unstarred  Question  No.  475  dated  19.07.2017  regarding  List  of  Indian  Workers  Abroad  and  giving
 reasons  for  delay  in  correcting  the  answer.

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  EXTERNAL  AFFAIRS  (SHRI  M.J.  AKBAR);:  I

 beg  to  lay  a  statement  correcting  a  reply  (Hindi  and  English  versions)  to  Unstarred  Question  No.  475

 given  on  19  July,  2017  by  Shri  Y.V.  Subba  Reddy,  regarding  'List  of  Indian  Workers  Abroadਂ  and  (ii)

 giving  reasons  for  delay  in  correcting  the  reply.

 In  page  3  of  Annexure  in  reply  to  part  (a)  of  the  Lok  Sabha  Unstarred  Question  No.  475  dated

 19.07.2017  raised  by  Shri  Y.V.Subba  Reddy,  Member  of  Parliament  regarding  'List  of  Indian  Workers

 Abroad’,  an  error  has  been  noticed  in  Emigration  Clearance  count  for  the  year  2017  (upto  30"  June)

 from  Uttar  Pradesh  to  Saudi  Arabia.  Consequently,  the  total  Country-wise  and  progressive  total  has  also

 undergone  a  change  that  are  as  under:

 "For  number  of  Emigration  Clearance  granted  from  Uttar  Pradesh  to  Kingdom  of  Saudi  Arabia  in

 2017  (upto  30"  June),  the  number  may  be  taken  as  11797  instead  of  1179."

 and

 "Due  to  the  above,  the  resultant  total  Emigration  Clearance  for  Uttar  Pradesh  for  the  aforesaid  period

 may  be  read  as  43661  instead  of  33043."

 and

 "The  resultant  total  Country-wise  Emigration  Clearance  for  Kingdom  of  Saudi  Arabia  during  the  same

 period  may  be  read  as  43613,  instead  of  32995;  and  the  Grand  total  of  Emigration  Clearance  granted  for

 all  Gulf  countries  upto  30"  June  2017  may  be  read  as  194615  instead  of  183997."

 The  error  in  the  data  has  been  noticed  and  hence  this  correcting  statement  is  being  made.

 The  delay  is  regretted.
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 Emigration  Clearance  count  for  the  year  2017  (till  30  June)  State  wise  and
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 Total  74778  43613  28307  12967  |  30413  4537.0  194615
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